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12 NOON

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE.

REPORTED MILITARY PREPARATIONS BY
PAKISTAN ON INDIAN BORDERS

SHRI M. M. DHARIA (Mabharashtra) :
Mr. Chairman, Sir, I wish to call the attention
of the Minister of Defence to the reported
news regarding vigorous military
preparations by Pakistan on Indian borders
with a view to commit aggression.

THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH) : Mr.
Chairman, Sir, since 1965, Pakistan has made
every effort to make good the losses suffered
during the conflict and to further expand its
armed potential. As already indicated in the
Annual Reports of the Defence Ministry
circulated to the Hon. Members, Pakistan has
virtually doubled its land forces, has
considerably increased the various para-
military forces, added modern vessels
including sub-marines to its fleet and doubled
the number of combat aircraft. Our country is
four times as large as Pakistan and faces a
threat from two sides. Pakistan by its own
admission regards no other country as its
enemy except India. And yet Pakistan is main-
taining Armed Forces which are more than
half of India's total strength intended to deal
with a threat all along its borders by two
Powers and are trying to acquire more arms
from all available sources. Recently Pakistan
has stepped up its propaganda campaign
against India. Several statements have been
made by their leaders not only making false
allegations regarding India's military strength
but also suggesting that India intends to
dictate terms Co Pakistan.

The fact is that India harbours no
territorial designs against Pakistan and it is
Pakistan which had committed aggression
three times since 1947 against India and
continues to maintain a. hostile posture
against us. Pakistan has raised the bogey of a
threat from India only to cover up its own
designs.

In spite of Pakistan's policy of non-
cooperation and hostility, we shall continue
to work for better relations with Pakistan,
Notwithstanding this, the House is aware that
we have been fully taking into account
Pakistan's acquisition of arras in reequipping
our forces. We have also been replacing old
equipments  with  modern  substitutes
and
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keeping up our strength in efficient state
according to approved lines. I can say that
our state of preparedness compares
favourably with the magnitude of the threats
we have to meet. The House may also rest
assured that while we shall take all effective
steps to deal with any threat to the security
of tbe country, we shall also continue to
explore the possibility of reducing tensions
and to normalise relations. This is the only
sound and practical policy in the cir-
cumstances and taking into account our
larger purpose of keeping peace in the sub-
continent.

SHRI M. M. DHARIA : Mr. Chairman.
Sir, I would like to draw the attention of this
House to a reported news which has so far
not been denied by the Ministry of Defence.
It appealed in the "National Herald", dated
13th August; it says :

"Pakistan in recent months has
redoubled its efforts to build up its war
potential. . . It is indeed conceivable that
Pakistan is preparing for an excuse to
commit another aggression on India, a
Defence Ministry spokesman said here
today."

So it is very clear from the statement made by
the hon. Minister also that all preparations are
being made by Pakistan with a view to
committing fresh aggression on India. Sir,
since independence three aggressions have
been committed by Pakistan while India has
all the while remained lenient and has been
trying to have good relations with Pakistan. In
spite of Pakistan's aggression in 1947, a sum
of Rs. 55 crores was at that time given to
Pakistan. Then we entered into the Tashkent
Agreement after which property worth
hundreds of crores of rupees belonging to
India, which was held up by Pakistan, was not
returned to us but was sold away in auction in
Pakistan whereas this country returned all the
property of Pakistan honestly and sincerely.
All along we have been making these efforts
to have good relations. Even in today's
morning news | heard that some intruders
have been sent into our Cooch-Behar border.
This was what reported in this morning's
news. These are j the sinister desings that
Pakistan has been ; having towards India. It is
very clear ; because in spite of the appeal
made by I our hon. Prime Minister that we
should . enter into a no-war agreement,
Pakistan ; is not willing to do so; she will
not



3679  CaUing Attention

[Shri M. M. Dharia] enter into any no-war
agreement with India. Under these
circumstances, instead of all the while
yielding to Pakistan why should we not have a
firm policy and say that if these are the sinister
motives of Pakistan, if they are preparing for a
fresh aggression on this country and the news
is that they now want to have an Israeli type
of aggression, a blitzkrieg aggression on all
our borders in league with China then we will
see that the borders are properly defended?
Instead of making these appeals why should
not the Government come forward and say
that these are the two countries, Pakistan and
China, which have sinister designs against us
and it is from that point of view that our
borders will be protected? WiH the hon.
Minister make it very clear that after the
Tashkent Agreement Pakistan has
misbehaved, that it has not at all gone
according to the Tashkent Agreement and that
the Tashkent Agreement has come to an end?
A last and final notice should be given to
Pakistan saying that we want to go according
to the Tashkent Agreement; if Pakistan is
ready and willing and proves by her conduct it
is all right, otherwise we shall take it for
granted that the Tashkent Agreement is no
more in existence and we shall go ahead. Will
the hon. Minister clarify the position?

SOME HON. MEMBERS: Go ahead
where?
(Interruptions)

SHRI BHUPESH GUPTA (West Bengal) :
What are we to do? What is the suggestion?

SARDAR SWARAN SINGH : I agree
broadly with his analysis of Pakistan's
poscures and it is for this reason that we have
been taking every step to function on both the
fronts: making best efforts to normalise rela-
tions and to bring the two countries at the
same level of relationship as obtained before
the 1965 Pakistani aggression; at the same
time we have also fo continuously take steps
to defend our borders and I think it is enough
notice to any country that may have any
aggressive designs against us that we will
meet any aggression adequately with the
valour of our jawans and with the unity in our
country.

SHRI M. M. DHARIA : Mr Chairma*
Sir, is tie hon. Minister aware
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that even today the appeal made by our hon.
Prime Minister regarding the no-war
agreement is being ridiculed every moment by
Pakistan authorities Through their Radio? They
have been carrying on all kinds of malicious
propaganda against our country and under
these circumstances why should we not go the
same way and carry on that sort of
propaganda  against Pakistan and its
mischievous behaviour?

SARDAR SWARAN SINGH : I think Sir,
that we need not indulge in any propaganda
because the truth is on our side and if we
project the truth, that is enough refutation of
all the nefarious propaganda that Pakistan
might undertake to malign India.

SHRI A. G. KULKARNI (Maharashtra) : In
view of what has been stated by the Minister
and also by my colleague, Mr. Dharia, it is
very important that the Government of India
must take very strong action in regard to the
security of our borders. But may I know from
the Government of India whether chey have
studied that this threaiening posture taken by
Pakistan is due to the recent visit: of the
Pakistan Foreign Minister to China and parti-
cularly to Peking being interested in seeing
Pakistan taking up this threatening posture so
that the economic nnd political conditions in
this great country always remain disturbed?
May 1 know whether the Government has
taken cognisance of Peking's designs in
encouraging Pakistan to do all these damages
to our security? Peking is not interested in
Pakistan, in its economic or political policies.
It is only interested in creating disturbed con-
ditions in this great country and that is why the
Government of India must take cognisance of
the attitude of Peking in encouraging Pakistan.
Particularly, Mr. Chairman, Sir, I have brought
to the notice of the Prime Minister as well as
the Defence Minister the very threatening and
alarming situation on the border of Rajasthan.
I have already addressed a letter on the 4th
August giving particularly a map wherein it
has been stated that just near Sharyar Pakistan
has massed its army and it is beyond the
border, just like a no-man's land. A position as
in Kanjrakote may develop at an early date. I
have already reminded the Government of
India about it and I do not want to go into the
details. I want to know what action they are
raking because this area is being inhabited by
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the descendents of Pir Pagaro and this I is not
being watched by the Border Security Force.
May I have an assurance from the Defence
Minister that this particular area near the
Rajasthan border, on the south-west of
Rajasthan, has been made secure and that it is
being visited by our Army ro challenge the
threatening posture of Pakistan on that border?

SARDAR SWARAN SINGH Mr.
Chairman, Sir, it is true that the hon.
Member did write a letter to me, but I would
only recall to his memory that I did explain
the position to him and I got the impression
that he was satisfied with it.

SHRI A. G. KULKARNI :
satisfied.

SARDAR SWARAN SINGH : Our
border between Rajasthan and Pakistan is
almost completely demarcated and at points
where there is demarcation we should not
remain under any fear that any dispute or any
controversy can be raised about the location
of our boundary. It is true that there is
presence of Pakistani force on the Pakistan
side of the Rajasthan border as also on the
Pakistan side of Punjab cease-fire line, the
Gujarat border and our borders on the eastern
side. The Border Security Force are taking
adequate steps to safeguard the borders all
over the area wherever we have frontier with
Pakistan.

SHRI A. G. KULKARNI : What about
China?

SARDAR SWARAN SINGH: About
China I have already said that the point is
valid that there is collusion between China
and Pakistan. In my main statement | have
said that we face two enemies, whereas
according to Pakistan, even according to
them, the only enemy they have got is India.
So, our problem is double and, therefore, we
have to undertake heavier burdens to protect
us from our neighbours.

SHRI KRISHAN KANT (Haryana): May
I know from the Government what is their
assessment of the two developments that
have taken place recently? One is the summit
meeting and the other is the Regional Co-
operation and Development meeting between
Pakistan, Iran and Turkey, held on the return
of President Ayub Khan from England. Is it
not that history is trying to repeat itself, that
Pakistan is trying

I am not
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to re-enact history in the same way? Secondly,
is it not a fact that recently the Pakistan
Foreign Minister went to Peking? 1 think
President Ayub went to London trying to be
an honest broker, trying to bring America and
China together, because that is very clear from
the support that President Ayub gave to Mr.
Nixon and Mr. Nixon's attitude regarding
China. What is the Government of India's
assessment of the situation? I want to know
also whether the Government's attention has
been drawn to a recent news item published in
the "Times", London, from its Lahore
Correspondent saying that a guerilla army is
being trained by some people. They have got
ammunition caches in various parts of
Kashmir. They say that it is not being done
with the help of China or Pakistan, but it is
being done independently. They are the same
type of intruders. That is why I say that it
seems history is trying to repeat itself. I want
to know what is the Government of India's
assessment of it. Do they think that Pakistan
and its allies are trying to again start a war
with India and, if so, may I know from the
Government whether Russia has been told
about this? When Russia gave arms to
Pakistan, it was said by Russia and explained
to us that it was for encouraging peace in this
area. May I know from the Government if
they have approached the Russian Govern-
ment and told them about the no-war pact
offered by our Prime Minister and whether the
Russian Government have been asked to
aproach Pakistan for the acceptance of the
pact and, if so, what is their response and, if
not, why not?

SARDAR SWARAN SINGH : Mr.
Chairman, Sir, the question is a little too long
and it covers several aspects of our foreign
policy. . .

MR. CHAIRMAN : From China to Peru.

SARDAR SWARAN SINGH: . . . about
which statements have been made clarifying
the Government's position on all these
matters. Still T will very briefly try to touch
upon some of the points mentioned by the
hon. Member. It is true that there is a close
alliance and ipecial type of relationship
between the three countries mentioned by the
hon. Member, namely. Pakistan. Iran and
Turkey, but some independent observers feel
that the military content of the remnants of the
CENTO is decreasing progressively.  Then,
the hon. Member
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[Sardar Swaran Singh] has mentioned the
Pakistan Foreign Minister's visit to China and
the President of Pakistan's visit to England
and other European countries. Well, they have
relations with these countries and if they
exploit their relations, it is nothing unusual.
Then, ihe third point mentioned by him is
whether the Pakistanis are training guerillas for
guerilla activities in the State of Jammu and
Kashmir. We have some information that they
are undertaking some training of the Mujahids
in guerilla tactics. I think the situation in
Jammu and Kashmir today is better. The civil
administration and the intelligence there are
well set to meet any threat of induction of
intruders from the Pakistan side.

The last point mentioned by him is about
our no-war pact offer and its rejection by
Pakistan. This is a very clear proof that
Pakistan is not prepared to renounce war as an
instrument for the settlement of whatever may
be the disputes between the two countries.
This means additional burden on us and we
have to take note of that attitude. The hon.
Member asked whether we have mentioned
this to the Soviet Union. The Soviet Union is
fully aware of our attitude in this respect, our
repeated efforts to enter into a no-war pact
with Pakistan and that we are prepared to
resolve all differences in a peaceful manner.
But Pakistan continues to reject this offer.
There is nothing further that we can do, or by
way of taking it up with the USSR. We cannot
expect other countries to pull our chestnuts
out of the fire. We must stand on our own legs
and try to make adequate arrangements to deal
with it, both on the diplomatic front and on
the security front.

SHRI A. D. MANI (Madhya Pradesh) : Mr.
Chairman, Sir, I want to raise four points for
clarification.

SHRI RAJNARAIN (Uttar Pradesh): Why
four?

SHRI A. D. MANI : If you can raise ten or
fifteen, why cannot I make four points? The
hon. Defence Minister has made a statement
showing the gravity of the situation in regard
to Pakistan's military preparedness. I do not
think so far these facts have been placed
before the Security Council of the United
Nations. In other cases, as for example
between Israel and Jordon, whenever there has
been any escalation
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of military preparedness the party aggrieved
always lodges a complaint before the United
Nations. Why have not these facts been
brought to the notice of the United Nations
members? The second point is, Pakistan is
carrying on a regular radio propaganda against
India. We have not indulged, so far, in any
counter-propaganda against Pakistan. We do
not want to mount up the war fever, but at
least facts regarding Pakistan's military
preparedness must be put before our public as
weli as the public of Pakistan, if they care to
listen to AJ1 India Radio.

Why are we not indulging in a counter-
propaganda? That is the second point. The
third point I want to know is how far does the
military preparedness of Pakistan extend to
the construction of new airfields on their
border and if there has been any increase in
the aerials reconnaissance on the part of the
Pakistani planes. The fourth point I want to
know is, the Prime Minister as well as the
Defence Minister have spoken about a no-war
pact with Pakistan. Is it the intention of the
Government to couple the no-war pact with a
United Nations guarantee or a guarantee of
the great powers so that everybody knows that
it is not a paper document which will have to
be signed by India and Pakistan and that other
powers also take responsibility for ensuring
that no war will break out between India and
Pakistan? These are the four points I would
like the Defence Minister to answer.

SARDAR SWARAN SINGH : My reply,
Sir, to the first point is that we have not taken
this matter up in the Security Council and we
have not complained of these war preparations
and I do not think that the Security Council at
this stage comes in the picture. The second
point is the existence of a regular propaganda
on the Pakistani side. Whereas we do not
indulge in counter-propaganda, we have plac-
ed tlie facts before our country and before the
international community and also the
statement from which it was quoted by the
honourable Member Shri Dharia. That also
was an effort in the direction to which the
honourable Member has drawn the attention of
this honourable House. We have from time to
time made clear the existence of a bellicose
posture and warlike preparations by Pakistan.
The third point is the construction of new
airfields in Pakistan. They have constructed
some
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new airfields in West Pakistan and also, I
presume, in East Pakistan. We are fully
conscious of that and in all our preparations we
keep full note of these additions to their
facilities. The fourth point is about the bringing
inof...

SHRI A. D. MANI: My point is about the
aerial reconnaissance.

SARDAR SWARAN SINGH : There is no
aerial reconnaissance on our territory. I think I
clarified that point when it was raised by the
honourable Member in some other connection.
Lastly, he has asked whether we propose to
bring in other countries who could stand
guarantee for the observance of the conditions
of the no-war pact. The basis is not there.
Pakistan is not responding favourably to the
signing of a no-war pact between the two coun-
tries, India and Pakistan. How can any other
country be brought into it? The basis is not
there. So we cannot drag in the international
community.
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SARDAR SWARAN SINGH : I am sorry,
Mr. Chairman, that the Government is not in a
position to accept any of the suggestions. I
would appeal to the honourable Member that he
may have the intention of improving relations
by making such a suggestion but there is no
other sure way of building up tensions and
estranging relations between the two countries
than to make a suggestion of this type. There is
no question of a confederation between the two
countries. The two countries are sovereign and
any suggestion that is made which might
compromise the sovereignty either of India or
of Pakistan in the present state of relationship,
is not acceptable to India and, I am sure, it is
not acceptable to Pakistan. Any suggestion of
that nature only strengthens the hands of those
persons in Pakistan who continue to raise this
bogey, which, we believe is incorrect, that India
is not reconciled to the fact of partition and that
India is desirous of undoing the partition. We
should be very careful in not projecting a
picture which might create fear and suspicion in
the minds of any of our neighbours.

Then, several other points have been
suggested that there are certain forces
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[Sardar Swaran Singh]

working inside Pakistan which are asking for
either autonomy or independence. That is a
matter which is entirely internal and we as a
country and as a people should not take any
interest in the internal affairs of Pakistan. We
greatly respect and we are zealous of ensuring
that no outside country, whether it is China or
Pakistan, interferes in our internal affairs,
whether it is Nagaland, Jammu and Kashmir or
anything. They never say that they will interfere.
They may interfere; but nobody says they will
interfere. But for hirn to suggest that any
country should adopt a policy which amounts to
interference in the internal affairs of another
country, I think, is to suggest something which
is extremely impracticable and I would reject
with all the the emphasis at my command all the
suggestions made by him.

SARDAR SWARAN SINGH : Sir, there is
no point of order in what he said. He is only
asking another question. But I can say that there
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is no change in the policy. The confederation
ideas have been aired from time to time; but
Pakistan's attitude in that respect is quite clear
and I am not sure whether there is any strong
volume of opinion in our country that we
should in any
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way try to have a relationship of con-
federation with the type of tensions that exist
there; with their postures on Jammu and
Kashmir, when they are throwing to the
winds their obligations under the Tashkent
Declaration, to suggest at this moment that
there can be any confederation between the
two countries, is making a suggestion which,
on the face of it, is untenable and borders
almost on an absurdity.
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SARDAR SWARAN  SINGH: Sir, if
there is a conflict and the boundary that might
be the normal international boundary
between two countries is violated, it is
understandable; and I would also like to say
that we have to take an overall view  of our
defence. Whereas we  have  to strengthen
our border at  various places, the biggest
deterrent against action in any quarter is our
capacity to fight at any place of our choice if
any  attack is mounted against us at any
other point; and that today is well understood
and it is also well appreciated by our security
forces and by people in various areas. Con-
ditions at the border vary from point to point.
Conditions on either side of the cease-fire
line are not identical to those on the Punjab-
Pakistan border, on the Rajasthan-Pakistan
border or Gujarat-Pakistan border. But we
have to keep an overall view of the
entire situation, and Pakistan is fully aware
that any attack on any part of India in any
sector means that India will then be entitled
to take whatever counteraction it may like to
take in order to protect the integrity and in
order to protect the security of the country.
We snould have this overall view  always
before us before we ask these questions of
detail. Even on the Rajasthan border I am
conscious of the fact that there are some
special problems which are connected with
the terrain on our side and also with the type
of population that might be there. These
are all matters which are not discussed.
These are always matters  which are kept in
view in  making a  plan  of strategic
action, and we should not. I would appeal
to the hon. Members, discuss the details of
how to deal with a situation that might
develop.

(Some hon. Members stood up.)

MR.
Gupta.

CHAIRMAN :  Mr. Bhupesh
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SHRI BHUPESH GUPTA : I do not
mind if you call me after the lady Member
there.

MR. CHAIRMAN : I am trying to give an
opportunity to parties whose names are not
here and whose opinions we might know. I
would like to say that other parties who have
not at ail spoken should speak about it, and if
there is time I shall consider. A number of
Members have stood up. I think we should
have sufficient discussion over this matter.
Mr. Bhupesh Gupta.

SHRI BHUPESH GUPTA: 1
really sorry with all my efforts. . .

AN HON. MEMBER : ... at chivalry . . .

am

SHRI BHUPESH GUPTA : . .. I did not
succeed.

Sir, much has been said on the subject, and I
did not like the manner in which our Minister
fumbled.  First of all, it should be made
clear that we seriously mean the 'No-war Pact',
and we are glad the Government: has renewed
this offer to Pakistan irrespective of the
response which may come from the Pakistan
Government. But  there are people in
Pakistan also who want friendship and amity
with India, and such offer always creates a
very good impression amongst them.
Therefore, I could not understand  when he
said we are not interested in what happens there.
It is one thing not to interfere in the internal
affairs of another country; it is quite another
thing when it comes to the people in that
country showing signs of friendship and under-
standing of the problems, better understanding
of the problems. I think the hon.  Minister
and his  Government should take note of the
fact that things j among the people are
changing in Pakistan. I come from West
Bengal, and East Pakistan is our neighbour. We
know what is happening there. These things
should be sometimes taken up by the
Government on the floor of the House and
they should not be left to us. Is he aware that
when the so-called Agartala trial is being held
in Dacca in order to rouse jingoism, these
people are regarded as heroes by the Pakistani
people because they see the persecution of
democracy, persecution of patriots? These are
positive  factors today that did not happen in
the days of the Rawalpindi trial many years ago.
Today it is happening. Do they realise that in
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[Shri Bhupesh Gupta] Dacca streets and
other places a large number of people are
coming and expressing publicly their desire
for amity and accord with India? Do they
know that they want the so-called basic
democracy to go and be replaced by the
restoration of parliamentary democracy?
Why not the hon. Minister tell the House
here, as they have better agencies of
knowing, that in Pakistan Parliament serious
criticisms are made against Ayub's regime as
a regime which represents a number of big
business people just as in our country twenty
families and so on are referred to by
Members of Parliament? These are positive
developments which one should take note of.
But our Government is completely
oblivious. They are afraid of our Jan Sangh
or they are touchy about Shri Rajnarain who
brings slogans of confederation. I hope he
will not encourage bellicose sentiments about
Pakistan. Therefore, these are matters of
importance. Then about the Tashkent spirit, |
was a little surprised as 1 have great
admiration, almost affection. for my friend,
Mr, Dharia. He spoke as if a Field Marshal
was speaking with a sword in his hand
rushing to Pakistan, telling them that the
Tashkent Agreement will be torn as under.
That is the language in which the Kaisers
used to speak.

SHRI M. M. DHARIA: Let us see the
realities of the situation.

SHRI BHUPESH GUPTA: Mr.
Dharia, we know what it is and what we are
heading for. Mr. Chairman, the fact remains
that after the Tashkent Agreement there have
been less border incidents than in the period
preceding the Tashkent Agreement, three or
four year period. Is it not a fact that by and
large the East Pakistan border and the
Assam border with Pakistan is calm and
quiet which had never happened in the
preceding decades before the Tashkent
Agreement? Please note this thing. We
know that the Tashkent Agreement has had
a very healthy effect on the life of the
people of both the countries. Therefore, I
say. . .

SHRI DAHYABHAI V. PATEL:
(Gujarat) : Is it a discussion on our
policy?

SHRI BHUPESH GUPTA : I need not
speak for 14 minutes. Now I am coming to
the point.

IRAJYA SABHA ]
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SHRI DAHYABHAI V.PATEL:
Hon'ble Member for Russia, please wind
up.

SHRI BHUPESH GUPTA : Sir, the
Swatantra Party is keeping quiet because they
know that America has not given them any
line. How Russia comes in here?

SHRI B. K. P. SINHA (Bihari: I want only
a factual information from the hon'ble
Member. May I know whether his spects are
manufactured in Russia?

SHRI BHUPESH GUPTA: He

wants to know where it is manufactured. |
regret, Sir, the hon'ble Member's brain is not
such as could manufacture such a thing; it is
indigenous in that sense. In our scheme of
things it comes. Any sensible man would
under-J stand that the Tashkent Agreement is ;
the production of India also. Shri Lal Bahadur
Shastri was there. He became a martyr to the
Agreement. It is not just for the Tashkent
Agreement but I speak for our own traditions.
I speak tor something which is concrete and
noble. I remember the name of Mr. Lal
Bahadur Shastri. Therefore, it is not to be torn
as under. Therefore, before I sit down I would
ask my friend, the Defence Minister, whether
it is a sort of defensive answer. Let him not
ramble into politics and then mess up the
whole thing. Why do you not state that that
was done for amity and friendship? That is our
line and we shall work along that line. That is
what we sincerely mean. We sincerely mean
the 'No-war Pact' offer which we have renewed
recently. Let us make an appeal from the
forum of this House again and again. There
will be many millions in Pakistan who will be
giving you a response.

SARDAR SWARAN SINGH : I have
noted what he has said, Sir. He has not asked
me anything. So there is nothing to reply.

DR. B. N. ANTANI (Gujarat) : If it was a
debate on Foreign Affairs, I would have
contributed and given a reply to the hon'ble
Member from Russia. However, Mr.
Chairman, I wish 1 could share the
complacency of the hon'ble Defence Minister
regarding the policy of incursion on the part of
Pakistan on boundaries that are demarcated.
My hon'ble friend, the Defence Minister, has
a theory that
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once the boundaries will be demarcated there
is no fear for India.

SARDAR SWARAN SINGH: 1
have not said so. Why are you building an
argument on something which I have not
said?

DR. B. N. ANTANI: Mav I tell you that
even today on the boundaries cf Kutch and
Pakistan in Kori Creek there are every day
incursions by Pakistan by means of boats?
Only two months ago about twenty boats were
captured under a sort of argument that they
were being used for smuggling. The boats
have been restored to Pakistan although there
has been no demand for them. Now the
residents of this boundary, whom I have the
honour to represent in this House, are living
under the constant concern that these people
are infiltrators. There are espionage activities
and there is every day a fear of incursion by
way of these creeks. So I say that this sort of
complacency should be abandoned by the
hon'ble Defence Minister so far as the
boundary of Kutch and Pakistan are
concerned.

SARDAR SWARAN SINGH: I am not at
all complacent. Any Defence Minister who is
complacent is not worth his name.

SHRI A. P. CHATTERJEE (West Bengal) :
Mr. Chairman, Sir, as far as our party's
attitude is concerned, it is quite clear that we
should have peace with all our neighbours. As
a matter of fact, this expenditure of thousands
of crores of rupees is a heavy burden on our
economy. In view of these facts and in view of
the further fact tha: certain changes in the
international situation have come about to
which even the Prime Minister referred in her
speech when there was a debate on the
U.S.S.R, arms supplies to Pakistan, will the
Defence Minister enlighten the House as to
whether there is going to be a dialogue
between India and China and whether the
Cabinet is thinking along that line? I am not
speaking here in this vein on the basis of any
theory or principle, but I think the Defence
Minister will agree with me that he has
himself said that he has got two enemies on
his borders. I do not know whether actually
Pakistan can be called an enemy or China can
be called an enemy. But if he feels like that',
then is it not a necessity on our part to have an
immediate dialogue with China. I think there
are certain indications to show
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that the Chinese are also dunking, or may b,
thinking, in that line. It may be a wrong
impression on my part. But from some
incidents and from some dinners and lunches
etc. which are going on, the impression given
is that the Chinese also may be thinking in
thai' line. So, will the hon'ble Defence
Minister at least assure this House that as far
as we are concerned we are prepared for a
dialogue with China, may, we shall go a little
way ourselves to have that dialogue in order
to lighten this heavy defence expenditure on
us, if not for anything else?

SARDAR SWARAN SINGH : Sir, I am a
little out of touch with the latest
developments on this front. If the hon'ble
Member has got any information that there is
any change in the Chinese attitude, I wiH
request him to pass on that information to our
External Affairs Ministry. They will examine
it and then take appropriate action.

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras): Sir, just now the hon'ble
Minister said that he will make every effort to
normalise the relationship between the two
countries and at the same time make defence
preparations. In this connection, I would like
to bring to your notice a broadcast made on
the All India Radio by one, Mr. Dilip
Mookerjee, a journalist, who visited recently
Pakistan. It was a broadcast on the 'Spotlight
on Current affairs'. He has visited Pakistan
and has extensively toured Pakistan and at the
official level has met officials and other
personalities. He discussed with them Indo-
Pakistan relationship. From what I have heard
from his talk I could gather that Pakistan has
expressed their alarm at our defence pre-
parations. But at the same time their attitude
towards India has not at all changed. So I
would like to know from the hon'ble Defence
Minister whether he has already contacted this
journalist who visited Pakistan, whether
collection of information would be in the
interest of normalisation of relationship with
Pakistan or for defence purposes. If he has not
done so, may I know whether he will try to
contact him and collect all information
regarding this so that we could be prepared for
all eventualities?

SARDAR SWARAN SINGH:
good suggestion for action, Sir.

MR. CHAIRMAN: Mr. Alva.

Itis a
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DR. ANUP SINGH (Punjab): Sir, . . .

MR. CHAIRMAN: I will come to you.
He is a nominated Member.

SHRI JOACHIM ALVA (Nominated) :
Thank you, Sir. Sir, you remember . . .

SHRI BHUPESH GUPTA: He is a
Congressman.

SHRI JOACHIM ALVA: A Congressman
remains a Congressman always. I am
nominated.

SHRI BHUPESH GUPTA : A nominated
Congressman.

SHRI JOACHIM ALVA: You remember,
Sir, when the Chinese walked down into our
territory, our Intelligence forces were almost
paralysed and the weakness of the Intelligence
forces was exposed later on, there was an
enquiry by Maj. Gen. Henderson-Brooks and 1
think Intelligence formed a very important
part of his report. After that, Pakistan attacked
us and there again Pakistan took us by surprise
in many sectors; and hence the weakness of
our Intelligence system was again exposed. |
want to know if we have made our Intelli-
gence force a formidable force; that is our
vulnerable spot now. Have we modernised it?
Have we strengthened it to make us really
ready for attack or for defence?

SARDAR SWARAN SINGH: We have
taken steps to strengthen our Intelligence
sector.

DR. ANUP SINGH: Mr. Chairman, Sir,
Mr. A. D. Mani made a suggestion or rather
asked the hon. Minister of Defence whether or
not he thought it desirable to bring this
problem to the attention of the Security
Council. As far as I recall, the hon. Minister
said that the Government of India does not
think it necessary. May I ask him whether as
an ex-Foreign Minister he is not aware of the
fact that on a number of occasions, matters
have been brought to the attention of the Secu-
rity Council on far less provocations? He
himself has said about the overall picture.
Taking into consideration the overall picture,
supplemented by the fact that our
neighbouring countries have been arming the
hostile elements in Nagaland and all that, why
does he not think it appropriate to bring it to
the attention of the Security Council?

[RAJYA SABHA |
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I think this is a situation which does require
re-thinking. Secondly, Sir, the hon. Minister
has observed on more than two occasions that
truth is ou our side. He, as an advocate, as a
spokesman, of the Government of India, has
been faced with this situation many times in
the Security Council. Does he not realise that
truth has also to be projected? Not that we
should vie with Pakistan in propaganda, but
we must bring these facts to the attention of
the world at large.

SARDAR SWARAN SINGH: Sir, really
there is nothing to reply. The hon. Member
has experience of the United Nations and 1
have also got some experience. We have been
approaching the Security Council from time to
time making complaints, counter-complaints
and the like. I am sorry to admit that nothing
is gained by making just complaints and be
subject to counter-complaints. I am not
opposed to informing the Security Council
and I am sure that at some appropriate time,
this could also be undertaken. But I would
warn this hon. House not to pin too much
hope on anything concrete coming out of our
approaches to the Security Council. Then
again it has been said that we should project
truth. Yes, by all means. But all that I wanted
to say was that we should not be caught by
this attitude of carrying on propaganda. We
should project our viewpoint effectively, in a
very forthright manner, in a most able manner,
and the hon. Member with his experience of
public relations can do that well, and he does
that when he goes abroad. There are various
ways of projecting our viewpoint. In fact, this
discussion in this august Parliament is a very
good way of projecting our viewpoint because
this is noticed by the entire world. And our
missions and publicity media will certainly
take note of the correct position and will try
to! expose the Pakistani lies and also project
our viewpoint.

MR. CHAIRMAN: Mr. Rajnarain, you
wanted some clarifications. No speech,
please.

| YMATIIAN ¢ H§ HCETT A 0F
eqedlgTor Atgar g Aar fF qmT g aw
AT gaw fagr @ amd FETe @ v
ferry wgmge W1 & afzawwvam
A KTAAT wa fw dar arfEear A
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WA ATAAT AT & Wi A S
FoF gr P wifger ¥, A e &
T F @ Y wwar § waw fed
AT wIET ag ogwm & owwd
fe uw wdar ams & dfwdz g
AR A | orw fafret g,
UF T mifsenT w1 afrEz @ ek
AT T Siew fafeer g o AmT
faer 57 qan Avf, amfer aife. .

SHRI BHUPESH GUPTA: Does it
apply to the Vice-President also?

N TEREG . qF 39 gur Tew
faar  sam

SHKI SUNDAR SINGH BHANDARI :
Sir, is this the subject matter of the Calling
Attention Notice?

MR. CHAIRMAN: I thought you were
asking for some clarifications, Mr. Rajnarain.
What is the clarification that you want?

A OVHATIEAN : oqmq, H O aRfe
ft_ar?rrnﬂ TTINE ) Fawdq A F oEq
 w@ S T aw qa, hfdniaT
T, Al 8 AT Agam w1 T 4 v
dol anfefedas wvwd £ ar i

SHRI DAHYABHAI V. PATEL: Is
he asking for clarifications or is he
expounding his own theory and giving
clarifications on his own theory?

CaUing Attention

SHRI M. M. DHARIA: Sir, let the S.S.P.
Member be allowed to go to Pakistan and
project his ideas there and then let him come
and sav it here.

ANTTAEN . qrq,  § omigk
T AT fa A aifor s @iy
armifas gaegi #r FaTy =TEa g
T # g oF faa dva adar
9 EAR 9w 5T T we A & f
TfFENT A T A wgFmd F Ny
A § AT 9T T wAA Ay sfr-
WETE AT AeT B AqrAz e @Y &
fe areg &t sfaferadl swar sk
qregEfad q@ @ aA ¥ & 4 Y
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T & fe it s e oo g
w}‘r’m nHETT 2 ¥ AFF qmAwe
T T AR FiE Staw Ea) @A
e amamm s wiw w1 owWE
T F ar sAar afeena 3w fzar
AT FEg ad A A wEAT | zasr
WRAWL @A g4 qww Fq feawa d
f&ara 7 gewe awr @ 7 oan-
arf F1 |

dmq, 4 A% @i wg S
707 f& 9@ amgem w7 wgeEr A
W OATHT A IS § wifeee ag
ar ST W ogH 7 ag gwiE  fear ar
A 5@ egEd ¥ WA 9 gH a@an
fe st agra awde ¥ gy ad-
TR AT DT FET | AT T AT AT
AT 7 FEEr 2 fF 14,15 97
1947 FTAT FAF 1 9&NT T35 717
A% H g4 wIRE@A &1 19 57 Al
A gz aqAa fwew 90 mar aEaa)
72 awR awdr fafs w1 g3z
Fv5 & ford @ swar Wi g, aw-
gil &7 wir an, fEEET & osmw oA,
graTlt =il # wiv &, s
FIHIT Z1, A9 9E FEM SE T A
wETE, AL, AN T/ a4F aM[ FTfafFar-
I TTHTL WL FTAATAST 57 &5 AT
alAl &Ei %) ST 9T 9FF 27 W@l g
AT w99 E

SARDAR SWARAN SINGH: Sir, I do not
know what is there to be clarified. He has only
tried to reiterate some fresh ideas in support of
his theory of confederation. I would like to
say that his statement to the effect that people
here are opposed to the present Government
is, on the face of it, incorrect. Therefore, I
have grave doubts about his assessment of the
situation in Pakistan also; because here he is
in this country and if his assessment of the
pulse of the people can be so out of "tune with
reality, then I have grave doubts about the

correctness of his assessment of the situation
in Pakistan.
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